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CENTRAL ADMINISTRATIVE TRIBUNAL
© PRINCIPAL BENCH -

R.A. NO. 106 of 1996

' in .
Ovo ND. 963 g! 1226 Dated 9.7.19_9_.6.

HON'BLE SHRI JUSTICE A, P, RRURNI, CHAI RMAN

HON'BLE SHRI K, FUTHUKUMAR, MEMBER (A)

Canga Dutt eee RApplicant
'-Vafsus-
Central Public Weorks Bepartment
through its Director General
(Works) & Another, «ees Respondents
O RDER (By Circulation)
Shri Justice A, P, Ravani - ‘

No case for review has been made out ., Hence,

gt

( Ko Mythukymar ) ( A. P. Ravani )
Mfember (A) Chairman

review application is rejected,




